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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY

{WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF OCTOBER 2018

DECREASE

Opening _— Backlog Backlog Disposalin Total
No| ~ Mature i |"errion | Cons | P74 | nsuton | 055058 | TET | Crent | it | "asan
y MAIN CIVIL CASES
1 |wpP 246 4 4 1 9 10 240
2 (WA 565 34 1 as 93 93 507
3 lwpC 4421 307 3 3 313 9 338 347 4387
4 1WPL 952 10 2 12 1 14 15 949
5 [WPS 10982 770 7 3 780 4 771 775 10987
6 (WPT 391 9 2 " 2 11 13 389
7 [WPCR 978 48 2 50 20 20 1008
8 |[WPPIL 95 5 5 30 30 70
9 WP 227 1326 89 1 90 4 163 167 1249
10 {WPHC 3 0 1 1 2
A |TOTAL {1 to 10) 19959 1272 22 6 1300 21 0 1450 1471 19788
1 |FA 2925 54 14 68 1 49 50 2943
2 |FAM 609 24 2 1 27 14 14 622
3 [SA 6199 57 2 ' 59 2 114 116 6142
4 |MA 302 8 8 15 15 296
5 [MAC 6596 150 3 153 66 66 6683
6 ICR 247 9 9 1 6 7 --249
7 iMCC 351 85 1 86 2 82 84 353
8 {COMP APPEAL 13 0 2 z 1
9 {COMP PET 19 0 0 19
10{EP 5 0 0 5
1HTPC 49 10 3 13 15 15 47
12 [CONC 1 0 0 1
13 [CONT 686 95 95 54 54 727
14 ITR 3 0 0 3
15 1iTA 0 0 4
16 {CEA 1 0 0 1
17 |CER 2 0 1 1 1
18 |ARBA 103 2 2 1 4 5 100
19 |ARBAP 2 1 1 1 1 2
20 |ARBR 16 3 3 1 1 1B
21 |TAXC 175 1 1 9 9 167
22 |[REVP 80 20 20 5 5 95
B {TOTAL (1 to 22) 18389 51% 25 1 545 8 0 437 445 18489
TOTAL {(A+B) 38348 1791 47 7 1845 29 0 1887 1916 38277
MAIN CRIMINAL CASES
1 ICRREF 4 0 0 4
2 |CRA 13840 160 160 1 174 175 13825
3 |CRR 5037 155 155 3 116 119 5073
4 |MCRC 1280 1084 2 1086 1441 1441 925
5 [MCRCA u/s 438 CrPC 237 172 172 2 212 214 195
6 |[CONTR 8 0 0 8
7 |CRMP 3100 238 2 240 181 181 3159
8 |TPCR 18 1 1 4 4 15
9 |ACQA 1754 33 33 25 25 1762
C [TOTAL=(1to 9) 25278 1843 4 0 1847 6 0 2153 2159 24966
GRAND TOTAL{A+B+(C)
OF MAIN WRIT, CIVIL & 63626 3634 51 7 3692 35 0 4040 4075 63243
CRIMINAL CASES :
PENDECNY INCREASE/ | o DECREASE (-383) 63243




